) Website : Delhi High Court
IN THE HIGH COURT OF DELH] AT NEW DELHI

F.No.568(/F)/Comp./SA-S/DAC/No.__| 9857
Dated: __08+]]-2014

From,
The Registrar General
Dethi High Court
New Delhi

To,
Sub: Quetation for Two {02) ros. of Speéakers
Sir,

This court intends to purchase two (02) nos. of spedkers of the foll;awing
specifications for use in Delhi High Court : -

Option - I ) Option-1]
JBL Xtreme Portable Wireless Bluetooth *Bos_e SoundLink Mini 1l
Speaker (Black) Wireless Bluetooth Speaker
[Carbon)

Model Number: [BLXTREMEBLUKUS
Model'Number: 725192-5110

You are requested to submit quotation for the $dme thereof in a sealed
envelope to the Computer/Statienery Branch, Room No:. 6, Ground Floor, LCB-I1],
Detlhi High Court on or before / . y'clearly mentioning the téchnical
details of the product being offered and warrhqty,penod The validity of rates-should
not be less than six months.

The envelope should be addressed in the name of “The "Registrar General,
Delhi High Court, New Delhi™ and the sibject of this Jétter be superscribed on the
envelope.

The quotation received after dug date shall be summarily rejected.

This Court reserves the right to- modify/amend the ‘quotation letter!tengs and
conditions at a later stage. This Court reserves the right to place-the QOrder fully/pértly
to different firms/vendors.

Yours Truly,

Saliollk
(RﬁJeev Chauhan)

Assistant Registrar (Comp.)
for Registrar Getieral
F. No. 568(P/F)/Comp./SA-5/DHC/No._{ 9 § 58 Dated:-_02~}1- 2014

CC to:- System Analyst, Delhi High Court for uploading bn the Official Website of
Delhi High Court

(’A_]a‘l a.rRana)
Administrative Officer (Judl.)
(Comp./Sty.)
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